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LOK SABHA

Monday, March 29, 1971
Chaitra 8, 1893 (Saka)

The Lok Sabha met at Eleven
of the Clock.

[MR. SPEAKER fn the Chair)
Member Sworn

SHRI VINODA NAND JHA (Dar-
bhanga)

MR. SPEAKER : The hon, Member is
not keeping good health,

So, [ have alloned him to take oath
from his seat.

SHRI INDRAJIT GUPTA (Alipore) :
Sir, he has 1o shake hands with you,

MR. SPEAKER : We will do it later on
when he gets all right,

SHRI S. M. BANERJEE (Kanpur) : I
can shake hands with him on your behalf,

SHRI SHYAMNANDAN MISHRA
(Begusarai) : Sir, the House is also a loser
i the sente that the House has not seen
the hand-shake,

MR., SPEAKER : He is doing that
from there, The Speaker can administer
oath ¢ven in his Chamber. That is all right.
Thank you very much. We will shake
hands some other time.
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MR. SPEAKER ; Now, we take uwp
questions,

SHRI GOTKHINDE (Sangli) : Sir, I
rise on a point of order.

MR. SPEAKER : Generally, point of
orders are not raised during Question-
Hour.

SHRI GOTKHINDE : I want to know
the legal position, Sir.

S0 long as a Member does not take his
oath, he remains a candidate elected, waiting
to become 8 Member of Parliament. The
Secretary has allowed him to put questions
from the 18th, We have taken the oath onm

right of asking questions ? My intention
is not to gag questions.

MR, SPEAKER : All right. They can
wend notices, - but they can participate only
after they take the oath or make the affie.
mation, Are you satigfed ?
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SHRI GOTKHINDE : Yes, Sit.

MR. SPEAKER :
absent.

Mr, Teja Singh—

!
The very first questioner is not there,

Mt. Shashi Bhushan.
very happy.

He is here, I am

I congratulatc Mr, Shashi Bhushan. He
will be the first Member to ask the
guestion.
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*1. SHRI SHASHI BHUSHAN :
SHRI TEJA SINGH:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whother Britain has decided to sell
arms to South Africa even before the Study
CGroup sét up by the Conference of the
Commonwealth Countries could examine
the issue ; and

(b) if so, the steps which Government
propose to take against the unilateral decision
of Britain 1o sell arms to South Africa ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH) : (a)
Yes, Sir.

(b) The British decision to sell arms
to South Africa announced even before a
meeting of the Study Group could take
place has, in our opinion, rendered the work
of the Study Group infructuous and we have,
therefore withdrawn from the Study Group.

This matter was discussed at great length
at the meeting of the Heads of Common-
wealth Gévernments at Singapore.

The Government of India are in touch
with olher Commonwealth countries to
concert farther steps, both within and outside
the Cominohwealth, to oppose the supply
of arms to South Africa.
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MR. SPEAKER : The question 13 &
little off the point. Only you can ask the
factual information regarding the unilateral
decision,
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MR. SPFAKER : This relates to supply
of Arms to South Africa.
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SHRI SWARAN SINGH : With regard
fo the establishment or the presence of any
bas¢ by Britain ot by any other country in
the Indian ogean, we have stated our position
quite clearly and this was what was unani-
mously adopted at Lusaka. We are totally
opposed to the establishment of any foreign
base in the Indiun ocean. That policy
continues, 'The supply of arms to Soith



